CONTINUED FROM PART- 2

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published in theiaDflicurnal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008. All the enquiries on this Official Journal and other information as required by the public should b
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content can lhedr
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DESIGN
CORRIGENDUM

The published View of the Registered Design No. 3050%hich has been erroneously published in the
official Journal of India dated 22/06/2018, pari Il , at pageNo. 24084, column 1 should be converted/read
asbelow.
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THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameDE BEERS CENTENARY AGregistered under the Designs Act, 2000 has been assigned
in the Register of Designs in the name as follews:

Design No. Class Name
224363, 224115, 225458, 11-01 DE BEERS UK LIMITED, A
225453, 224119, 225459, COMPANY INCORPORATED
224333, 225460, 224120, UNDER THE LAWS OF
224357, 224361, 224360, ENGLAND AND WALES
224117, 225463, 225452, WITH A COMPANY
224362, 225455, 225457, REGISTRATION NUMBER OF
224355, 225464, 225454, 02054170, WHOSE PRINCIPLE
224116, 239156, 239150, OFFICE IS 17
239136, 239147, 239148, CHARTERHOUSE STREET,
245295, 239165, 239167, LONDON EC1N 6RA, UNITED
239139, 239141, 239160, KINGDOM

239142, 239173, 239154,
239157, 238100, 239145,
239172, 239163, 239137,
239164, 239146, 239169,
239155, 239159, 239138,
219591, 219599, 219594,
221743, 219593, 221742,
219597, 245298, 232204,
245296, 245286, 245259,
245289, 24529939171,

239170, 245287, 221741,
219596, 219598, 245297,
232203, 225465, 245292,
245293, 236243, 245290,
224118, 224334, 224335,
219600, 219601, 224364,

219595, 245288, 219602, 22541
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THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameNofRANGA RAO & SONS registered under the Designs Act, 2000 |
been assigned in the Register of Desigrthe name as follows:

Design No. Class Name
200092 09-05 N. RANGA RAO & SONS
199174 09-05 PRIVATE LIMITED, AN
199167 09-03 INDIAN COMPANY
199166 09-03 INCORPORATED UNDER
197041 26-99

THE COMPANIES ACT,

ig;ggg gggg 2013, NO.1553, VANI
197038 26-99 VILAS ROAD, MYSORE
198686 09-03 570004, INDIA

197042 26-99

206746 99-00

206747 99-00

198685 09-03
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THE DESIGNS ACT 2000

DESIGN ASSIGNMENT

SECTION 30

The Design stands in the nameRRAMIT SANGHAVI, registered under the Designs Act, 2000 has been assigr

the Register of Desigrin the name as follows:

Design No. Class Name

270221 09-03 MANJUSHREE TECHNOPACK

270220 09-03 LIMITED HAVING ITS REGISTERED
OFFICE AT 60 E&F, BOMMASANDRA

3;21;]216 88:81 INDUSTRIAL AREA, HOSUR ROAD,

270912 09-01 BENGALURU-560 099

270913 09-01

270911 09-01

272291 09-01

270914 09-01

270910 09-01

272362 09-07

279859 09-01

280073 09-01

283756 09-01

278399 09-01

277559 09-01

274761 09-01

274762 09-07

273188 09-01

272256 09-07

279860 09-01

270257 09-01
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THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the namek@dNINKLIJKE PHILIPS N.V.; registered under the Designs Act, 20
has been assigned in the Register of Dedigthe name as follows:

Design No. Class Name
271965 261169 26-03 PHILIPS LIGHTING HOLDING
271355 262444 234724 26-03 B.V., OF HIGH TECH CAMPUS
271356 262963 248663 26-03 45, 5656 AE EINDHOVEN, THE
271966 279447 225577 26-03 NETHERLANDS,
271354 282592 26-03 NATIONALITY: A LIMITED
271964 279446 235951 26-03 LIABILITY COMPANY
258452 266162 223419 26-:04 ORGANIZED AND EXISTING
258314 277722247723 26-:04 UNDER THE LAWS OF THE
258451 277723247616 26-04 KINGDOM OF THE
258022 243541 252627 26-04 NETHERLANDS
256609 223420247722 26-04
256318 261243 26-05
256608 244698 247615 26-04
256212 239591 26-05
256235 26-05
256238 26-05
256317 26-05
256211 26-05
256236 26-05
256237 236547 236546 26-05
253285261170 26-03
253286 248662 26-03
253284 26-03
252308 239593231773 26-05
253825 253824 1303
253823 1303
247614 240575247613 26-04
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THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameMD.VENKATESAN registered under the Desigi
Act, 2000 has been assigned in the Register of Desighe name as follows:

Design No. Class Name
272571 07-02 MAYA APPLIANCES PVT
272567 07-02 LTD, COMPANY
272572 07-02 INCORPORATED UNDER

THE INDIAN COMPANIES
ACT, 1956, HAVING
ADDRESS AT 3/140, I.T.
HIGH WAYS, OGGIYAM,
THORAIPAKKAM,
CHENNAI-600097

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands ithe name of N. BALAJI registered under the Designs Act, 200(
been assigned in the Register of Designs in the name as fellows:

Design No. Class Name
272569 07-02 MAYA APPLIANCES PVT
272568 07-02 LTD, COMPANY

INCORPORATED UNDER
THE INDIAN COMPANIES
ACT, 1956, HAVING
ADDRESS AT 3/140, I.T.
HIGH WAYS, OGGIYAM,
THORAIPAKKAM,

CHENNAI-600097
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THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name JOHNSON CONTROLSHITACHI AIR
CONDITIONING TECHNOLOGY (HONG KONG) LIMITED registered under th
Designs Act, 2000 has been assigned in the Register of Basigie name sfollows:

Design No. Class Name
250256 23-04 HITACHI-JOHNSON
280889 23-04 CONTROLS AIR
237011 2304 CONDITIONING, INC. A
280890 23-04 CORPORATION
250257 2304 ORGANIZED AND
213541 23-04 EXISTING UNDER THE
253818 2304 LAWS OF JAPAN, OF &-
236672 23-04 1, KAIGAN 1-CHOME,
MINATO-KU, TOKYO
1050022, JAPAN
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THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameu#f CORP., registered under the Designs Act, 2000 has been assigned in the R

of Desigrsin the name as follows:

Design No. Class Name
236103 09-07 MANJUSHREE TECHNOPACK
232207 0901 LIMITED HAVING ITS REGISTERED
OFFICE AT 60 E&F, BOMMASANDRA
3242151%8 8381 INDUSTRIAL AREA, HOSUR ROAD,
227830 10-04 BENGALURU-560 099
212037 09-01
220588 0901
219825 0901
219827 0901
219826 0901
224736 0901

The Design stands in the name of VARAHI LIMITED registered

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

assigned in the Register of Designs in the name as follows:

under the Designs Act, 2000 ha

Design No. Class Name
212037 09-01 PRAMIT ~ SANGHAVI  AND
220588 09-01 DEWANG SANGHAVI,
219825 09-01 PARTNERS TRADING AS V2
CORP., A PARTNERSHIP FIRM
gigggg 8381 MANUFACTURERS AND

MERCHANTS, WHOSE ADDRESS
IS WZ-8/1, INDUSTRIAL AREA,
KIRTI NAGAR, NEW DELHI-110
015, INDIA
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THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name of KABUSHIKI KAISHA TOSHIBA registered under the Designs
2000 has been assigned in the Register of Designs in the name as follows:

Design No. Class Name
267130 24-02 TDK CORPORATION, A
267131 2402 JAPANESE CORPORATION
265643 13-02 OF 39-1, SHIBAURA,
256196 24-02 MINATO-KU, TOKYO 108
261127 24-02 0023, JAPAN
256195 24-02
256194 24-02
256193 24-02
256192 24-02

The Design stands in the name BfSS| L OR

THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

I NTERNATI ONAL (COMPAGNI E

registered under the Designs Act, 2000 has been assigned in the Register afiDd¢isegname as follows:

DesignNo. Class Name

247147 2401 ESSILOR INTERNATIONAL,
214566 1402 A COMPANY ORGANIZED
212858 14-02 UNDER THE LAWS OF
212859 1402

FRANCE OF 147, RUE DH
PARIS, 94220 CHARENTON
LE-PONT, FRANCE
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THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameHOPMELAND HOUSEWARES, LLC registered under the Designs Act, 2000 |
been assigned in the Register of Desigrthe name as follows:

Design No. Class Name

265860 31-00 CAPBRAN HOLDINGS, LLC
26588 31-00 LOCATED AT 11601
265859 31-00 WILSHIRE BLVD., SUITE
272350 07-02 2300, LOS ANGELES
CALIFORNIA, 00025, A
LIMITED LIABILITY

COMPANY ORGANISED
UNDER THE LAWS OF THE
STATE OF CALIFORNIA,
UNITED STATES OF
AMERICA, AMERICAN
COMPANY

THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameRRASHANT KUMAR DHINGRA (AN INDIAN NATIONAL) registered under the
Designs Act, 2000 has been assigned in the Register of Basite name as follows:

Design No. Class Name
227738 09-07 PATHIKONDA SADASHIVA
227739 09-07 SANTOSH NAG, S/O SRIP N
227740 09-07 SADASHIVA, RESIDING AT SAI

NILAYA, NEAR PDIT LADIES
HOSTEL, BEHIND JUDGE
QUARTERS, AMARAVATHI,
HOSPET583201, BALLARI
DISTRICT, KARNATAKA STATE,
INDIA, AND INDIAN BY
NATIONALITY
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THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameSWREMARTEC S.A. (BELGIAN COMPANY)registered under the Designs Ac
2000 has been assigned in the Register of Degighe name as follows:

Design No. Class Name
251164 09-03 SOREMARTEC S.A., A
251162 09-03 CORPORATION OF
250591 09-03 LUXEMBOURG OF FINDEL
250592 09-03 BUSINESS CENTER, COMPLEXE
B, RUE DE TREVES, k2632
FINDEL, LUXEMBOURG

THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameASSA ABLOY HOSPITALITY, INC.; registered under the Designs Act, 2000 |
been assigned in the Register of Desigrthe name as follows:

Design No. Class Name
226817 10-05 ASSA ABLOY AB OF BOX
219536 06-04 70340, 107 23 STOCKHOLM,
219537 06-04 SWEDEN, A SWEDISH
COMPANY

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stand#s ithe name oASSA ABLOY HOSPITALITY, INC..; registered under the Designs Act, 2000 |
been assigned in the Register of Designs in the name as follows:

Design No. Class Name
250411 10-06 ASSA ABLOY AB, A
CORPORATIONDULY

REGISTERED IN SWEDEN
HAVING ADDRESS AT
KLARABERGSVIADUKTEN 90,
P.O. BOX 70340, 10723,
STOCKHOLM, SWEDEN
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THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameZ&EE. AERO INC.;registered under the Designs Act, 2000 has been assigned
Register of Designin the name as follows:

Design No. Class Name

243948 12-07 KITTY HAWK
CORPORATION, A
CORPORATION ORGANIZED
AND EXISTING UNDER THE
LAWS OF THE STATE OF
DELAWARE OF 2639
TERMINAL BLVD.,
MOUNTAIN VIEW, CA 94043,

USA

THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameAdfFRED VON SCHUCKMANN, registered under the Designs Act, 2000 has b
assigned in the Register of Design the name as follows:

Design No. Class Name

258575 24-04 LUPIN ATLANTIS HOLDINGS
SA, A COMPANY ORGANIZED
AND EXISTING UNDER THE
LAWS OF SWITZERLAND OF
LANDIS+GYR STRASSE 1, CH
6300 ZUG, SWITZERLAND

THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name@ECELLI LLC, registered under the Designs Act, 2000 has been assigned
Register of Desigsin the name as follows:

Design No. Class Name

275599 20-02 VISIONHUB, A COMPANY
DULY ORGANIZED AND
EXISTING UNDER THE LAWS
OF FRANCE OF 147 RUE DEH
PARIS, 94220 CHARENTON
LE-PONT, FRANCE

The Patent Office Jonal No. 47/2018 Dated 2181/2018
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THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameN¥ BEKAERT SA, registered under the Designs Act, 2000 has t

assigned in the Register of Design the hame as follows:

Design No.

Class

Name

238398

15-06

BEKAERT BINJIANG STEEL
CORD CO., LTD., A
COMPANY ORGANIZED AND
EXISTING UNDER THE LAWS
OF PEOPLEOG6S RE}
CHINA OF BINJIANG EAST
ROAD 358, JIANGYIN CITY,
JIANSU PROVINCE, CHINA

THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameL@KE KEE VOON registered under the Designs Act, 2000 has been assigned

Register of Desigsin the name as follows:

Design No.

Class

Name

253491

1507

BEH REFRIGERATION &
ELECTRICAL WORKS SDN.
BHD. 98E, MERGONG
INDUSTRIAL ESTATE,
SEBERANG JALAN PUTRA,
05150 ALOR STAR, KEDAH,
MALAYSIA A MALAYSIAN

COMPANY
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THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the namel&RS JACOBSSONregistered under the Designs Act, 2000 has been assign
the Register of Desigrin the name as follows:

Design No. Class Name

283078 13-02 UNITED SUN SYSTEMS SWEDEN AB,
OF KUNGSGATAN, 48A, 411 15
GOTEBORG, SWEDEN, A SWEDISH
COMPANY

THE DESIGNS ACT 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameGROMPTON GREAVES LIMITED registered under the Designs A
2000 has been assigned in the Register of Degigihe name as follows:

Design No. Class Name
244342 26-03 CROMPTON GREAVES
CONSUMER

ELECTRICALS LIMITED, A
COMPANY REGISTERED
UNDER THE PROVISIONS
OF THE COMPANIES ACT,
2013, HAVING ITS
REGISTERED OFFICE AT
EQUINOX BUSINESS
PARK, TOWER 3, {'
FLOOR, EAST WING, LBS
MARG, KURLA (WEST),
MUMBAI -400 070
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RECTIFICATION PROCEEDINGS
Under Sectio 31 of the Designs Act, 2000 &
Designs (Amendment) Rules, 2008

1)

The Ld. Dy. Controller of Patents & Designs passed an order on 22/10/2018 for the rectification of cla
number of the article from 285 to 2606 filed by Aarti Khosla and Sanjeev Kh@shrough their agent Divya
Kapoor of Subramaniam & Associates, Delhi on 11/01/2018 for the Rectification of Register of Registere
Design N0280917.

@)

The Ld. Dy. Controller of Patents & Designs passed an order on 15/11/2018 for the rectificatlagsof
number of the article from 064 to 0601 filed by Nilkamal Limited through their agent K. K. Modak of R. K.
Dewan & Co., Mumbai on 11/07/2017 for the Rectification of Register of Registered Desiga1$36.

®)

The Ld. Dy. Controller of Paten& Designs passed an order on 15/11/2018 for the rectification of name of the
article from Syringe Cap for Sealing Cartridge for Medical Purpose to Syringe Cap for Sealing Syringe fi
Medical Purpose filed by Schott Kaisha Pvt. Ltd., through their agentskia Singh of Lexs Orbis, New Delhi

on 10/07/2017 for the Rectification of Register of Registered Desiga 384.86.

4

The Ld. Dy. Controller of Patents & Designs passed an order on 15/11/2018 for the rectification of name of t
proprietor of the regtered design from Hyundai Motor Company to Hyundai Motor Company & Hyundai
Mobis Co. Ltd., filed by Hyundai Motor Company & Hyundai Mobis Co., Ltd., through their agent Jaya
Bhatnagar of Anand & Anand, New Delhi on 21/04/2009 for the Rectification abfRe@f Registered Design
No.213892.
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the DatRegfistration is

shown. The Priority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER 280618

CLASS 10-02

TURLEN HOLDING SA, RUE DU JURA 11, 2345 LES BREULEUX,
SWITZERLAND.

DATE OF REGISTRATION 18/02/2016
TITLE CHRONOGRAPH WATCH
PRIORITY

PRIORITY NUMBER DATE COUNTRY
925834401 05/10/2015 WIPO
DESIGN NUMBER 289610
CLASS 16-06

JENOPTIK OPTICAL SYSTEMS GMBH, G OSCHWITZER STRASSE 25, 07745

JENA, GERMANY.

DATE OF REGISTRATION 27/12/2016
TITLE OBJECTIVE LENSE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
40201600091-D001 30/06/2016 GERMANY
DESIGN NUMBER 289799

CLASS 09-01

KAMLA KANT & COMPANY LLP, 28/114, PHEEL KHANA KANPUR, UTTAR
PRADESH, INDIA, PARTNERS ARE KAMLA KANT CHAURASIA AND KAMAL
KISHORE CHAURASIA.

DATE OF REGISTRATION 04/01/2017
TITLE BOTTLE
PRIORITY NA

(FoRAnAnnRARg \

YT N L
! Casianannnd
_‘:mumm-:vu

—~—— r
Smananasee it
Pt it
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DESIGN NUMBER

297488

CLASS

14-03

GUANGDONG OPPO MOBILE TELECOMMUNICATIONS
CORP. LTD., NO. 18, HAIBIN ROAD, WUSHA, CHANG'AN, )
DONGGUAN, GUANGDONG 523860, PEOPLE"S REPUBLIC OF .\_ /
CHINA, .
DATE OF 2 P —
REGISTRATION 12/09/2017 / %]
7 §
TITLE MOBILE PHONE /
\ "ﬁE
PRIORITY “~ |
PRIORITY NUMBER DATE COUNTRY T /
201730080364.X 18/03/2017  |CHINA = 4
DESIGN
NV 297507
CLASS 0401
3M INNOVATIVE PROPERTIES COMPANY, 3M
CENTER, SAINT PAUL, MINNESOTA 55133-
3427, USA,
DATE OF
REGISTRATION 13/09/2017
TITLE SCOURING PAD
PRIORITY
PRIORITY NUMBER |DATE COUNTRY
20/597 238 15/03/2017 |U.SA.
DESIGN NUMBER 297518
CLASS 0808

MAFI AB, ORJASVAGEN 4, MORA 792 36, SWEDEN.

DATE OF REGISTRATION

13/09/2017

TITLE FASTENING DEVICE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
004060465 21/06/2017 EUIPO
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DESIGN NUMBER 297639
CLASS 26-06
HONDA MOTOR CO. LTD., 1- 1, MINAMI - AOYAMA 2 -
CHOME, MINATO - KU, TOKYO 107- 8556 JAPAN.
DATE OF
REGISTRATION 19/09/2017
TITLE HEADLIGHT FOR MOTORCYCLE
PRIORITY
PRIORITY NUMBER DATE COUNTRY
2017006081 24/03/2017 |JAPAN
DESIGN NUMBER 297870
CLASS 26-05
FLOS S.P.A., VIA A. FAINI, 2, 1-25073 BOVEZZO, BRESCIA, ITALY.
DATE OF REGISTRATION 26/09/2017
TITLE TABLE LAMP —
PRIORITY
PRIORITY NUMBER DATE COUNTRY
402017000033141 27/03/2017 ITALY
L
DESIGN NUMBER 297920
CLASS 26-05
FLOS S.P.A., VIA A. FAINI, 2, 1-25073 BOVEZZO, BRESCIA, ITALY.
DATE OF REGISTRATION 28/09/2017
TITLE TABLE LAMP
PRIORITY
PRIORITY NUMBER DATE COUNTRY
402017000035694 31/03/2017 ITALY

The Patent Office Jonal No. 47/2018 Dated 2181/2018
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DESIGN NUMBER

297924

CLASS 26-05
FLOS S.P.A., VIA A. FAINI, 2, 1-25073 BOVEZZO, BRESCIA, ITALY.
DATE OF REGISTRATION 28/09/2017

TITLE

SUSPENSION LAMP

PRIORITY
PRIORITY NUMBER DATE COUNTRY
402017000035694 31/03/2017 ITALY
DESIGN NUMBER 297950
CLASS 24-02
LABORATOIRES VIVACY, 44 RUE PAUL VAL ERY 75116 PARIS, FRANCE.
DATE OF REGISTRATION 28/09/2017
TITLE HYPODERMIC SYRNGE FOR INTRADERMAL
AND / OR SUBCUTANEOUS INJECTION |
=
PRIORITY
PRIORITY NUMBER DATE COUNTRY
0038410060001 04/04/2017 EUIPO
DESIGN NUMBER 297968
CLASS 1599

EASTMAN INDUSTRIES LIMITED, C -87, PHASEV, FOCAL POINT, LUDHIANA,

PUNJAB-141010, INDIA.

DATE OF REGISTRATION

28/09/2017

TITLE

FOREST MACHINE DRUM

PRIORITY NA

The Patent Office Jonal No. 47/2018 Dated 2181/2018
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DESIGN NUMBER

298027

CLASS 26-05
FLOS S.P.A., VIA A. FAINI, 2, 1-25073 BOVEZZO, BRESCIA, ITALY.
DATE OF REGISTRATION 29/09/2017

TITLE

SUSPENSION AMP

PRIORITY

PRIORITY NUMBER DATE COUNTRY
402017000035117 30/03/2017 ITALY
DESIGN NUMBER 298031

CLASS 1401

HONEYWELL INTERNATIONAL INC., 101 COLUMBIA ROAD, POB
2245, MORRISTOWN, N.J. 079622245, USA.

DATE OF REGISTRATION 29/09/2a7

TITLE CALL STATION
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/599,179 31/03/2017 U.S.A
DESIGN NUMBER 298803
CLASS 14-03

GEMALTO SA, 6, RUE DE LA VERRERIE 92190 MEUDON FRANCE.

DATE OF REGISTRATION

25/10/2017

TITLE

VIDEO CAPTURE DEVICE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/601,775 26/04/2017 U.S.A

The Patent Office Jonal No. 47/2018 Dated 2181/2018
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DESIGN NUMBER

288687

CLASS

09-01

LOCK & LOCK CO., LTD., 104, SAPGYOCHEON -RO, SEONJANG-MYEON,

ASAN-SI, CHUNGCHEONGNAM -DO, 31541 REPUBLIC OF KOREA.

DATE OF REGISTRATION

18/11/2016

TITLE

WATER BOTTLE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-20160024066 20/05/2016 REPUBLIC OF KOREA

N N N NN X

DESIGN NUMBER

297193

CLASS

2402

BAM MEDICAL LTD., 1 YLG ST., NETANYA, ISRAEL.

DATE OF REGISTRATION

01/09/2017

TITLE

FRENULUM SPREADER

PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/595, 949 03/03/2017 U.S.A.
DESIGN NUMBER 299830

CLASS 0899

UBER NIKEO LLC, 26429 RANCHO PARKWAY
SOUTH, UNIT 140, LAKE FOREST, CALIFORNIA

92630, USA

DATE OF

REGISTRATION 29/11/2017
EXTENSION HANDLE

TITLE APPARATUS FOR A POWER

TOOL

PRIORITY

PRIORITY NUMBER DATE COUNTRY

29/606,943 08/06/2017 |U.S.A.
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DESIGN NUMBER 296049

CLASS 13-02

JOHNSON CONTROLS TECHNOLOGY COMPANY, MICHIGA N
CORPORATION OF 5757 NORTH GREEN BAY AVENUE, MILWAUKEE,
WI 53209, USA.

DATE OF REGISTRATION 24/07/2017

TITLE BATTERY CASE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/592,243 27/01/2017 U.S.A.
DESIGN NUMBER 289529
CLASS 0901

MR. S. GUNASEKAR, DOOR NO. 48, CAUVERY ROAD, ERODE 638001, TAMIL
NADU, INDIA. PROPRIETOR OF M/S. RADHA BUTTER STORE.
DATE OF REGISTRATION 22/12/2016
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 289544

CLASS 1501

TRIVENI TURBINE LIMITED, 12A, P EENYA INDUSTRIAL AREA,
BANGLORE -560058.

DATE OF REGISTRATION 23/12/2016
EXHAUST CASING OF A STEAM

TITLE TURBINE

PRIORITY NA

The Patent Office Jonal No. 47/2018 Dated 2131/2018
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DESIGN NUMBER 297738
CLASS 1303
KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 5, 5656 AE
EINDHOVEN, THE NETHER LANDS.
DATE OF REGISTRATION 21/09/2017

CONNECTOR AND CONNECTOR
TITLE HOUSING FOR MEDICAL OPTICAL

FIBERS

PRIORITY
PRIORITY NUMBER DATE COUNTRY
0038246220001 27/03/2017 EUIPO
DESIGN NUMBER 298175
CLASS 06-01
GODREJ & BOYCE MFG. CO. LTD., INTERIO DIVISION, PLANT 13,
PIROJSHANAGAR, VIKHROLI, MUMBAI -400079, MAHARASHTRA, INDIA.
DATE OF REGISTRATION 05/10/2017
TITLE CHAIR
PRIORITY NA
DESIGN NUMBER 284452
CLASS 10-04
KEED AGRO PVT. LTD., 18, TODAR MAL ROAD, NEW DEL HI-110001, INDIA.
DATE OF REGISTRATION 16/06/2016
TITLE MOISTURE DETECTOR
PRIORITY NA
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DESIGN NUMBER 298872

CLASS 13-03

ABB OY, STROMBERGINTIE 1, 00380 HELSINKI, FINLAND.

DATE OF REGISTRATION 27/10/2017

TITLE TRANSFER SWITCH WITHPANEL
PRIORITY

PRIORITY NUMBER DATE COUNTRY
003877414 28/04/2017 EUIPO
DESIGN NUMBER 306146
CLASS 06-01

M/S KHUSHI INTERNATIONAL, 251, SAMAY PUR, DELHI -110042,PROPRIETOR
IS SH. RAM BILAS GOEL.

DATE OF REGISTRATION 30/05/2018
TITLE PLASTIC CHAIR
PRIORITY NA

DESIGN NUMBER 225429
CLASS 19-06

1.MR. PRADEEP G. RATHOD, 5, GROUND FLOOR, VAKIL INDUSTRIAL
ESTATE, WALBHAT ROAD, GOREGAON (EAST), MUMBAI -400 063,
MAHARASHTRA, INDIA. DIRECTOR OF CELLO PLASTIC PRODUCTS PVT
LTD. 2. MR. PANKAJ G. RATHOD, 5, GROUND FLOOR, VAKIL INDUSTRIAL
ESTATE, WALBHAT ROAD, GOREGAON (EAST), MUMBAI -400 063,
MAHARASHTRA, INDIA. DIRECTOR OF CELLO PLASTIC PRODUCTS PVT.
LTD.

DATE OF REGISTRATION 22/10/2009
TITLE PEN
PRIORITY NA

The Patent Office Jonal No. 47/2018 Dated 2181/2018
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DESIGN
NUMBER

299532

CLASS

07-05

3M INNOVATIVE PROPERTIES COMPANY,
3M CENTER, SAINT PAUL, MINNESOTA

551333427, USA.

DATE OF
REGISTRATION

17/11/2017

TITLE CLEANING APPLIANCE

PRIORITY NA

DESIGN NUMBER

282945

CLASS

24-01

EKOM, SPOL. SR. O., PRIEMYSELNA 5031/18; 921 01

PIESTANY, SLOVAKIA

DATE OF REGISTRATION

27/04/2016

TITLE

MEDICAL COMPRESSOR

PRIORITY

PRIORITY NUMBER DATE COUNTRY
PD 712015 11/11/2015 SLOVAKIA
DESIGN NUMBER 300014
CLASS 26-06

ATHE R ENERGY PRIVATE LIMITED, 3RD FLOOR, TOWER D, IBC

KNOWLEDGE PARK, BANNERGHATTA ROAD, BENGALURU -560029,

KARNATAKA, INDIA.

DATE OF REGISTRATION

05/12/2017

TITLE

HEADLAMP FOR SCOOTER

PRIORITY NA

The Patent Office Jonal No. 47/2018 Dated

31/2018



DESIGN NUMBER

300130

CLASS

1399

JIANGSU HANJIA THIN -FILM SOLAR SCIENCE AND
TECHNOLOGY CO., LTD., NO. 388, WUYI SOUTH ROAD,
NATIONAL HIGH -TECH INDUSTRIAL DEVELOPMENT ZONE,
CHANGZHOU, JIANGSU 213000, CHINA.

DATE OF

REGISTRATION 06/12/2017
TITLE PHOTOVOLTAIC TILE
PRIORITY

PRIORITY NUMBER

DATE

COUNTRY

201730247509.0

16/06/2017 CHINA

DESIGN NUMBER

307264

CLASS

04-01

3M INNOVATIVE PROPERTIES COMPANY, 3M CENTER, SAINT

PAUL, MINNESOTA 55133-3427, USA.

DATE OF REGISTRATION

02/07/2018

TITLE

BASE OF A SCRUBBING APPARATUS

PRIORITY NA

DESIGN NUMBER

307276

CLASS

12-15

APOLLO TYRES LIMITED, 7 INSTITUTIONAL AREA, SECTOR 32, GURGOAN
122001, HARYANA, INDIA AND REGISTERED OFFICE 3RD FLOOR, AREEKAL

MANSION, PANAMPILLY NAGAR, KOCHI

- 682036, KERALA, INDIA.

DATE OF REGISTRATION

02/07/2018

TITLE

TYRE

PRIORITY NA

The Patent Office Jonal No. 47/2018 Dated 2131/2018
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DESIGN NUMBER

245631

CLASS

19-04

AVERY DENNISON CORPORATION, 150 NORTH ORANGE GROVE BLVD.,
PASADENA, CALIFORNIA 91103, UNITED STATES OF AMERICA, A
DELAWARE CORPORATION.

DATE OF REGISTRATION

29/05/2012

TITLE

ACTIVATABLE LINERLESS LABELS

PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/407, 564 30/11/2011 U.S.A.
DESIGN NUMBER 299024

CLASS 12-09

DEERE & COMPANY, ONE JOHN DEERE PLACE, MOLINE, ILLINOIS, 61265
USA.

DATE OF REGISTRATION 01/11/2017

TITLE TRACTOR

PRIORITY NA

DESIGN NUMBER 299034

CLASS 31-00

GENTRUST CONSUMER DURABLES PVT LTD, SOLITAIRE CORPORATE
PARK, UNIT NO. 2, 6TH FLOOR, BUILDING NO. 1, ANDHERI KURLA ROAD,
ANDHERI (EAST), MUMBAI - 400093 MAHARASHTRA, INDIA.

DATE OF REGISTRATION

01/11/2017

TITLE

MIXER GRINDER

PRIORITY NA

The Patent Office Jonal No. 47/2018 Dated 2181/2018
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DESIGN NUMBER

299037

CLASS

07-04

GENTRUST CONSUMER DURABLES PVT LTD, SOLITAIRE
CORPORATE PARK, UNIT NO. 2, 6TH FLOOR, BUILDING NO. 1,
ANDHERI KURL A ROAD, ANDHERI (EAST), MUMBAI - 400093,

MAHARASHTRA, INDIA.

DATE OF
REGISTRATION

01/11/2017

TITLE

MIXER JAR

PRIORITY NA

DESIGN NUMBER

299038

CLASS

12-11

HERO CYCLES LIMITED, HERO NAGAR, G.T.
ROAD, LUDHIANA -141003 (PUNJAB), INDIA.

DATE OF
REGISTRATION

01/11/2017

TITLE

HANDLE GRIP FOR BICYCLE

PRIORITY NA

DESIGN NUMBER

299078

CLASS

1101

DIAROUGH NV, HOVENIERSSTRAAT 30, BOX 211,
11TH FLOOR, 2018 ANTWERP, BELGIUM.

DATE OF

REGISTRATION 02/11/2017

TITLE GEMSTONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY

4584501

31/08/2017 |[WIPO

The Patent Office Jonal No. 47/2018 Dated 2131/2018
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DESIGN NUMBER 299191

CLASS 12-11

BOSCH AUTOMOTIVE PRODUCTS (SUZHOU) CO. LTD.,
NO. 455 XING LONG STREET, SUZHOU INDUSTRIAL

PARK, SUZHOU, JIANGSU, CHINA 215021.

DATE OF
REGISTRATION

07/11/2017

MOTOR END COVER OF E

TITLE SCOOTER

PRIORITY

PRIORITY NUMBER DATE COUNTRY
2017301641375 08/05/2017 |CHINA

DESIGN NUMBER 307087
CLASS 2803

RAJU LUNAWATH, NO: 201, 4TH CROSS, LALBAGH ROAD, BANGALORE -

560027, KARNATAKA, INDIA.

DATE OF REGISTRATION

26/06/2018

TITLE

HAIR TRIMMER

PRIORITY NA

DESIGN NUMBER

285539

CLASS

09-01

M/S. SNEHA PURE WATER PVT LTD., INDIAN NATIONAL, HAVING OFFICE AT
4-92, DIVYA NAGAR, KACHIVANI SINGARAM POST, GHAT KESAR MANDAL,

R. R. DISTICT-500088, TELANGANA, INDIA

DATE OF REGISTRATION 26/07/2016
TITLE BOTTLE
PRIORITY NA

The Patent Office Jonal No. 47/2018 Dated 2181/2018 45077



DESIGN NUMBER

307679

CLASS

26-05

PHILIPS LIGHTING HOLDING B.V., HIGH TECH CAMPUS 45,
5656 AE EINDHOVEN, THE NETHERLANDS.

O aron
TITLE LUMINAIRE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
004689685 01/02/2018 EUIPO
DESIGN NUMBER 307686

CLASS 08-06

S V RESOURCES, PATEL NAGAR, 50 FEET MAIN
ROAD, OPP. KRISHNA PAN KOTHARIYA ROAD,
RAJK OT-360002, GUJARAT-(INDIA), PARTNERS
ARE JEVINBHAI MAYURBHAI PATEL AND
YOGESHBHAI VALJIBHAI MEGHANI.

DATE OF
REGISTRATION

13/07/2018

TITLE

HANDLE

PRIORITY NA

DESIGN NUMBER

308164

CLASS

26-04

GM MODULAR PVT. LTD., 405, SHALIMAR MORYA PARK,
BEHIND HYUNDAI SHOWROOM, LOKHANDWALA, ANDHERI
(WEST), MUMBAI - 400053, MAHARASHTRA, INDIA.

DATE OF REGISTRATION

30/07/2018

TITLE

ELECTRICAL LED LIGHT

PRIORITY NA

The Patent Office Jonal No. 47/2018 Dated 2181/2018
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DESIGN NUMBER 308269

CLASS 12-15

CONTINENTAL REIFEN DEUTSCHLAND G MBH, VAHRENWALDER STR. 9,
30165, HANNOVER, GERMANY.

DATE OF REGISTRATION 31/07/2018

TITLE TYRE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
6506501 23/02/2018 WIPO
DESIGN NUMBER 300352

CLASS 12-16

KALYANI MAXION WHEELS PRIVATE LIMITED, GAT NO 635, KURULI
VILLAGE, CHAKAN, TALUKA KHED, PUNE 410 501, MAHARASHTRA STATE,
INDIA.

DATE OF REGISTRATION 14/12/2017

TITLE WHEEL RIM FOR VEHICLES
PRIORITY NA

DESIGN NUMBER 308006

CLASS 26-03

WIPRO ENTERPRISES PRIVATE LIMITED, C BLOCK, CCLG
DIVISION, DODDAKANNELLI, SARJAPUR ROAD, BANGALORE
- 560035

DATE OF

REGISTRATION 25/07/2018
TITLE LIGHTING FIXTURE
PRIORITY NA

The Patent Office Jonal No. 47/2018 Dated 2181/2018
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DESIGN NUMBER

308360

CLASS

1601

SZ DJI TECHNOLOGY CO., LTD., 6F, HKUST SZ IER BLDG. NO. 9, YU EXING
1ST RD. HI-TECH PARK(SOUTH), NANSHAN DISTRICT, SHENZHEN,

GUANGDONG 518057 (CN).

DATE OF REGISTRATION 01/08/2018
TITLE CAMERA
PRIORITY NA

DESIGN NUMBER 308383
CLASS 09-01

DIAMOND OIL AND GREASE (INDIA) PVT. LTD., PLOT NO. 4614, PLASTIC

ZONE, G.I.D.C. SARIGAN INA TAL

-UMBERGAON, DIST VALSAD, GUJRAT.

DATE OF REGISTRATION

02/08/2018

TITLE

BOTTLE

PRIORITY NA

DESIGN

NUMBER 308386
CLASS 05-02

PARAMOUNT PRODUCTS PRIVATE

LIMITED, A -55, OKHLA INDUSTRIAL AREA,

PHASE - Il, NEW DELHI -110020, INDIA.

DATE OF

REGISTRATION 02/08/2018
TITLE LACE
PRIORITY NA

The Patent Office Jonal No. 47/2018 Dated 2181/2018
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